Written Answers to

[15 December, 2015]

Unstarred Questions 291

1 2 3 4

19, Lakshadweep 22.85 28.01
20.  Madhya Pradesh 1382.86 2029.83
21.  Maharashtra 5043.57 4728.71
22, Manipur 33249 310.06
23, Meghalaya 43373 152.18
24 Mizoram 334.23 261.08
25, Nagaland 250.84 286.06
26, Odisha 1562.03 1247.84
27 Puducherry 133.84 134.71
28, Punjab 871.10 792.48
29, Rajasthan 1056.04 1536.85
30, Sikkim 164.46 151.80
31, Tamil Nadu 2121.49 1800.55
32, Tnpura 105.66 181.90
33 Uttar Pradesh 5628.85 4853 .47
34, Uttarakhand 538.67 428.85
35 West Bengal 1891.18 2156.70
36.  Telangana 1139.24 0.00

ToraL 37387.12 34359.84

Mobile medical vans

1903, SHRIMATT SASIKALA PUSHPA: Will the Minister of HEATTH AND
FAMILY WELFARE be pleased to state:

{a) whether Government has got any data to find out the availability of mobile

medical vans operating in different States of the country;

{b) 1if so, the details thereof, during each of the last two years and this year,

year-wise, Slate-wise;

{c) whether Government gave any instruction in this regard;

{d) if so, the details thereof, including the fund allocated for this purpose, during
the said period, State-wise; and

{e) the steps taken by Government in this regard?
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THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA) : (a) and (b) The State/UTs wise information of operational
Mobile Medical Units (MMUSs) in the last two years and this year (Upto June, 2015)

1s given in the Statement-1 (See below).

{c) to (e) The Operational Guidelines for MMUs has been recently shared
with State and is available at Atp:/nriim. govindmages/pdfiinfocus/Shimla/Guidelines/
MobileMedical Units. pdf.

The State/UTs-wise SPIP approvals for MMUs for the said period is given in
the Statement-II.

Statement-I

State/UTs-wise information of Operational Mobile Medical Units

SlNo.  State/UT 31.03.2014 31.03.2015 30.06.2015
{up to June)
1 2 3 4 5
1. Bihar 40 7 7
2 Chhattisgarh 29 0 0
3 Himachal Pradesh 0 0 0
4. Jammu and Kashmir# 1 1 1
S Jharkhand 100 101 101
6. Madhya Pradesh 108 84 84
7. Odisha 0 0 0
8. Rajasthan 202 202 202
9. Uttar Pradesh 0 0 0
10, Uttarakhand 15 0 0
11.  Arunachal Pradesh 16 16 16
12, Assam 50 50 50
13, Manipur 9 9 9
14 Meghalaya 7 7 7
15, Mizoram 9 9 9
16.  Nagaland 11 11 11
17.  Sikkim 4 4 4
18.  Tripura 4 4 4
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19,  Andhra Pradesh 475 0 0
20, Goa 0 0 0
21, Guarat 118 30 30
22, Haryana 9 9 9
23, Karnataka 0 0 0
24, Kerala 16 25 25
25, Maharashtra 40 40 40
26.  Punjab 33 33 33
27, Tamil Nadu 405 407 407
28.  Telangana 200 0
29 West Bengal 36 32 32
30, A & N Islands 0 0 0
31.  Chandigarh 5 5 5
32, D & N Havel 1 1 1
33, Daman and Diu 2 0 0
34, Delhi 0 2 2
35.  Lakshadweep 0 0 0
36.  Puducherry 8 8 8
Totar 1763 1307 1107
Statement-11

State/UTs-wise SPIF Approvals towards Mobile Medical Units under NHM
Jfor the F.¥Ys 2013-14 to 2015-16

X n lakhs)

SL State SPIP Approval SPIP Approval SPIP Approval
No. 2013-14 2014-15 2015-16

1 2 3 4 5

A High Focus States

1.  Bihar 1,944.00 1,584.00 1,188.02

2. Chhattisgarh 720.00 720.00 3,667.20

3. Himachal Pradesh - 190.08 -
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1 2 3 4 5
4 JT&K - 308.00 32061
5. Jharkhand 2,472.00 2,424.00 2,580.30
6. MP 2,179.00 2,363.63 4,075.63
7. Odisha - - -
8. Rajasthan 3,484.56 3,854.40 3,986.00
9 UP - - 27.54
10.  Uttarakhand 296.55 270.00 224.00
Sue TortarL 11,096.11 11,714.11 16,078.30
B. NE States
11.  Arunachal Pradesh - 201.60 201.60
12 Assam 703.94 1,493.19 1,854.95
13, Mamipur 137.70 153.60 185.63
14 Meghalya 178.85 178.85 153.43
15, Mizoram 205.55 22315 -
16, Nagaland 17451 178.38 178.96
17 Sikkim 84.00 84.00 84.00
18 Tripura 100.03 99.12 108.00
Sue TortarL 1,584.58 2,611.89 2,766.57

C. Non-High Focus States

19, Andhra - 25754 42692
20,  Goa 6.44 - -
21, Gujarat 889.50 609.82 646.20
22, Haryana 120.82 148.18 198.01
23 Karnataka - - -
24, Kerala 195.90 154.00 154.00
25 Maharashtra 1,120.54 1,385.14 1,175.06
26, Punjab 360.00 606.86 606.86
27, Tamil Nadu 3,604.62 4,047.64 3,401.04
28, Telangana 153.94 603.40
29, West Bengal 1,887.60 1,540.00 1,320.00

Sus Torav 8,185.42 8,903.12 8,531.49
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D. Small States/UTs

30. Andaman and Nicobar = = -

31.  Chandigarh 23.91 - -
32,  Dadra and Nagar Haveli - 16.86 16.86
33,  Daman - - -
34 Delhi 180.23 - -

35 Lakshadweep a 2 .

36.  Puducherry 16.77 84.53 84.54
Sus Totar 230.91 101.39 101.40
Grawp Totar (ATB+C+D)  21,147.02 23,330.51 2747776

Note: SPIP-State Programme Implementation Plan.
Nursing colleges in the country

1904. SHRI T.K. RANGARATAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) the total number of nursing colleges in India, State-wise;

{b) out of this, the number of those managed by Government and those managed

by private sector;

{c) whether Government has received any adverse report about the quality of

education imparted in these institutions; and
{d) if so, the action taken by Government on such adverse report?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) The total number of nursing colleges in the India
181756 out of which 121 colleges are in Government Sector and 1635 colleges are

in Private Sector. State- wise details are given in the Statement (See below).

{c¢) and {d) Imparting the quality of education in the Nursing Sector 1s an ongoing
process. However, Indian Nursing Council has taken proactive steps to improve the

quality of Nursing education.
(1) Institution shall have its own 100 bedded hospital.

{(i1) Institution shall have own building within two years of the establishment.



